
V

Csntral Administrative Tribunal
Princioal Bench, Neu Delhi,

OA- 1 685/95

Neu Delhi this the 16th Day of October, 1955,

Hon'ble Sh, B. K. Singh, HemberCA)

Shri Dai Prakash,
S/o Sh. Dal Chand Sharma,
R/o 135 1, Laxmi Bai Nagar,
Neu Delhi.

Sh. Dal Chand Sharma,
S/o Sh. Nathi Ram Sharma,
R/o 135 1, Laxmi Bai Nagar,
Neu Delhi.

(P resent — no^ne)
uer su s

1. The Director of Estates,
Directorate of Estates,
4th Floor «C' Uing,
Nirman Bhavan, Neu Delhi.

2. The Estate Officer,
(Shri A. Baines),
Directorate of Estates,
4th Floor ' 8« Uing,
Nirman Bhavan, Neu Delhi,

I

3. The General Planager,
Northern Railuays,

Hqrs. Northern Railuay,
B,aroda House, Neu Delhi.
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delivered by Hon'ble Sh. B. K. Singh, riamhe

Nona is present even on the secu ■

Three opportunities uera granted to file :19

additional appers uhich have not been fi3 od, « he

0. A, is dismissed in default and for Hl n- . 1 ^ j

of the directions of the court.
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